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 ATOMIC  ENERGY  (AMENDMENT)

 BILL.  1986* fe

 न  (English)  |,

 १.
 *

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  SCIENCE  AND  TECH-

 NOLOGY  AND  MINISTER  OF  STATE

 IN  THE  DEPARTMENTS  OF  OCEAN

 DEVELOPMENT,  ATOMIC  ENERGY,

 ELECTRONICS  AND  SPACE  (SHRI  K.

 R.  NARAYANAN):  I  beg  to  move  for

 leave  to  introduce  a  Bil]  further  to
 amend

 the  Atomic  Energy  Act,  1962.

 oe

 question MR.  SPEAKER  :  The

 is:
 क

 -
 “That  leave  be  granted  to  introduce

 a  Billfurther  to  amend  the  Atomic

 Energy
 ‘Act,  1962.”  .

 -  The  motion  was  adopted,

 SHRI  इ.  R.  BARN
 ANAD

 ज  I

 introduce
 ine  au

 -

 |  अ

 INDIAN  POST  OFFICE  (AMEND.

 MENT)
 *  BILL  1986

 sEnglish)

 THE  MINISTER  OF  STATE  IN  THE.

 MINISTRY  OF  COMMUNICATION

 (SHRI  SONTOSH  MOHAN  ‘DEV)  :
 '

 I  beg  to  move  for  leave  to  introduce  a  Bill

 further  to  amend  the  Indian  Post  Office *
 Act,  1898.

 ay  -  .
 *  Published  in  the  Gazette  of  India

 Extraordinary  Pt.l{  section  2,  dated
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 Mem-

 Matters  under  380
 Rule  377.0  न  -

 Mr.  SPEAKER:  The  question  15  :

 “That  leave  be  granted  to  introduce
 a  Bill  further  to  amend  the  Indian
 Post  Office  Act,  1898."

 ह

 The  motion  was  adopted.
 ०,

 SHRI  SONTOSH  MOHAN  DEV:  |

 introduce  the  Bill.-

 13  2  brs.

 MATTERS  UNDER  RULE  377

 J

 {Translation}

 ,  (i)  Need  to  opena  Rural  University

 tn  Bihar  during  the  Seventh  Five

 Year  Plan.  ि

 PROF.  CHANDRA  BHANU  DEVI

 (Balia)  There  is  a  proposal  for  sett.

 ing  up  five  rural  universities  during  the

 Seventh  Five  Year  Plan.  Besides,  there

 isa  scheme  for  the  upgradation  of  the  .

 existing  five  rural  universities,  It  is  esti-

 mated  that  about  Rs.  20  crores  will  be

 spent  on  it.  While  briefing  the  Press

 about  it,  a  member  of  the  ,  University

 Grants  Commission  has  recently  said  that

 one  of  these  universities  will  be  established

 at  Sewacram  in  Wardha.

 I  would  urge  the  hon,  Minister  of

 Education  to  set  up  a  rural  university  in

 Bihar,  because  Bihar  is  predominantly  an

 agricultural!  State  and  also  most  of  its

 people  live  in
 the

 villages,

 _
 [English]

 (ti)  Reported  offer  of  non-residents

 of  Indtan  Origin  In  Hong  Kong  to

 develop  the  Andaman  Nicobar

 Islandson  the  pattern  of  Hong

 Kong.

 SHRIMATI  KISHORI  SINHA  :  (Yai-

 shali):  Residents  of  Hong  Kong  of



 381  Matters  Under

 Indian  origin  are  reported  to  have  offered

 to  invest  Rs.100  crores  for  constructing  a

 new  Hong  Kong  on  the  soil  of  India  _pre-

 ferably  in  Andman-Nicobar  Islands,  This

 is  an  offer  which  should  help  India  get  the

 benefit  of  the  high  degree  of  commercial
 '

 a04  industrial  expertise  plus  funds  with

 the  Hong  Kong  based  Indian  origin  people.

 Tiny  Hong  Kong  provides  employment

 to  over  two  million  people  and  has  exports

 including  re-exports  -larger  than  that  of

 India.  Our  people  settled  there  have

 contributed  substantially  towards  ,  this

 prosperity.  They  have  enormous  wealth  -

 in  off  shore  funds  and  considerable  experi-

 ence  in  international  trade.  It  is  well

 known  that  certain  industrics  “like  enter-

 tainment  electronics  are  .  shifting  from

 established  countries  like  Japan  towards

 the  tax  havens  like  Hong  Kong  and  Tai-

 wan.  This  is  also  an  opportunity  for  India.

 If  a  Hong  Kong  life  structure  is  created

 in  India,  it  could  attract  these  relocating

 industries  and  provide  enormous  employ-

 ment,

 a  Parliamentry  Commission  to  interview

 the  non-resident  Indians  in  Hong  Kong

 and  other  places  and
 kecommend

 a  course

 of  action.

 12.22  hrs.

 [SHRI  SHARAD  DIGHE  in  the  Chair]

 (tif)  Need  to  construct  an  overbridge

 कण  across  railway  crossing  in  North

 Coimbatore  in  Tamil  Nadu.

 -

 SHRI  C.K.  Kuppuswamy  (Coimba-

 tore):  In  the  Seventh  Five  Year  Plan,  the

 Central  Government  has  allocated  a  sum

 of  Rs.  55,  lakhs  for  the  construction  of  a

 over-bridge  across  the  Railway  crossing

 in  North  Coimbatore.  Out  of  this  amo-

 unt  of  8५.  '  5  lakhs,  the  Union  Govern-

 ment  in  its  current  budget  presented  in

 March,  1986  has  sanctioned  an  amount  of

 Rs,  131  lakhs  in  the  first  phase  for

 taking  up  this  work  in  hand

 current  financial  year  by  the  Tamil

 Nadu  Government.  But  the  State

 Government  in  Tamil  Nadu  has  not  taken

 any  action  for  the  construction ,  of  over-

 bridge  in  North  Coimbatore.  There  is

 “not  even  any  indication  regarding  this

 The  Government  should  appoint
 -

 in  the

 KARTIKA  ”  -  1908  (SAKA)  Rule  3727.  382.0

 work  to  be  undertaken  by  the  State

 Government.

 ad

 ‘Sir,  Coimbatore  is  one  of  the  few

 big  cities  in  Tamil  Nadu  and  lakhs  of  peo-

 ple  living  in  and  around  the  City  are

 facing a  lot  of  difficulties  in  easy  move-

 ment  from  one  side  to  the  other  side  of

 the  city  by  crossing  the  Railway

 lines,  especially  in  busy  hours.

 Very  often,  there  is  a  virtual  blockage  of

 road  traffic  due  to  closing  of  the
 railway  ,

 crossing  gate:

 I  would,  therefore,  request  the  Union

 Minister  for  Railways  kindly  to  impress

 upon  the  Tamil  Nadu  Government
 -  to

 take  immediate  action  for  the  construction
 |

 of  the  said  over-bridge  in  North  Coimba-

 tore  for  which  the  Central  Government’s

 approval  and  sanction  of  necessary  amo-

 unt  are  already  available.  .

 (iv).  Need  to  take  effective  steps  to

 safeguard  the  interests  of  carda-

 mom  growers  in  the  country.  |

 PROF.  ।  J.  KURIEN  (Idukki)  :  The

 decline  in  the  prices  of  cardamom  con-

 tinues  unabatcd.  During  the  past  one

 month,  the  average  price  has  come  down

 from  Rs.  157.74  to  Rs.  123.86.  This  sharp

 decline  in  the  prices  has  hit  the  cardamom

 growers  very  hard.  It  may  be  noted  that

 a  majority  of  the  growers  are  small  and

 marginal  farmers.  Thercfore,  this  sharp

 downswing  in  prices  has  almost  ruined

 them.  If  this  situation  continues,  the

 production  of  cardamon  is  likely  to  fall

 in  the  years  to  come  as  the  farmers  arc

 sure  to  switch  over  to  other  crops  and

 the  foreign  exchange  earnings  of  the

 _  country  will  fall  considerably,

 Therefore  in  order  to  save  the  carda-

 ,mom  growers  and  the  economy  of  the

 ‘country,  urgent  and  effective  steps  should

 be  taken.  I  reqest  that  the  following  steps

 be  taken  immediately  :

 (i)  The  cardamom  Trading  Corpora-

 tion  Limited  should  be  asked  to

 enter  the  market  in  a  big  way.

 (ii)  Sanction  immediately  the  revised


